18.12.2017

AT 2:15PM

1.MAT.APP. (F.C.)150/2017
CM NO 30836/2017
CM NO 30837/2017

3.LPA 694/2017
C.M 38734-35/2017

4_.LPA 696/2017
C.M 38741-38742/2017

AT 2:15PM

1. RFA 1023/2017

AT 2:15PM

1.FAO 78/2015

2.FAO 428/2016
C.M 32382/2016

3 FAO 413/2016

COURT NO.7
(DIVISION BENCH-VIII)

J -1 (PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

HON'BLE MR.JUSTICE SIDDHARTH MRIDUL
HON'BLE MS.JUSTICE DEEPA SHARMA

SAPNA JULEE
VS DR SUMIT PRASAD

AIR INDIA LTD
VS CAPT.SURESH KUMAR
& ANR

AIR INDIA LTD
VS CAPT A K DEWAN &ANR

COURT NO. 22
HON'BLE MR.JUSTICE VALMIKI.

SUNIL MITTAL,

DHRUV GROVER, SEEMA SETH
SIDDHARTH AGGARWAL

KUNAL SETH, JAHNVI DUBEY

LALIT BASHIN,RATNA DWIVEDI
BHAVNA DHAMI, AJAY PRATAP SINGH
ANJANA GOSAIN

LALIT BASHIN,RATNA DWIVEDI

BHAVNA DHAMI, AJAY PRATAP SINGH
ANJANA GOSAIN

J.MEHTA

R.S.GAUTAM & ORS
DELHI DEVELOPMENT AUTHORITY
& ORS

COURT NO. 27

KESHAV DAYAL, J N AGGARWAL
DHANESH RELAN, RAJESH DAGAR,
SWASTIK SINGH

HON'BLE MR.JUSTICE S.P.GARG

TUNTUN KUMAR
VS UNION OF INDIA

RELIANCE GENERAL INSURANCE
CO LTD
VS MUSTKEEM & ORS

SEEMA & ORS
VS NARINDER SINGH & ANR

NAVNEET GOYAL, KAVITA TYAGI,
SHIPRA SHUKLA

A K SONI, R K NAIN,ANKUR CHHIBBER
BHANU GUPTA, K SUNIL
MANI SHANKAR

ANSHUMAN BAL, PRERANA, A K SONI



18.12.2017 J -2 (PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

COURT NO.10
HON'BLE MR.JUSTICE I.S.MEHTA

AT 2:15PM
1.cRL.M C 1737/2015 P N DEWAN & ANR ASHOK BHAN, SHAILENDER KUMAR
CRL.M A 6262/2015 VS STATE (NCT OF DELHI ) RAJESH SHARMA, PANNA LAL SHARMA
COURT NO.15
HON'BLE MR.JUSTICE A.K.CHAWLA
AT 2:15PM
1.W.P.(C)9820/2017 INTERGLOBE AVIATION LIMITED MUKUL ROHTAGI,GAURAV SARIN
CM NO.39976-77/2017 & ANR CHARUL SARIN, ABHISHEK MANCHANDA
VS UNION OF INDIA & ANR ANJANA GOSAIN,RABIYA THAKUR,
HARISH N SALVE, RAJIV NAYAR,
PARAG P.TRIPATHI, ANURADHA DUTT
VIJAYLAKSHMI MENON,ANISH KAPUR
SAKET SIKRI, ANIRUDH BAKHRU,
DIGVIJAY RAI, PULKIT TYAGI
DHRUV MEHTA, SOURABH MISHRA,
DARPAN WADHWA, RAJSHEKHAR RAO,
MEGHNA MISHRA, ANKIT RAJGARIHA
COURT NO. 32
HON'BLE MS.JUSTICE ANU MALHOTRA
AT 4:30PM
1.CRL.A. 573/2001 SMT. BULBUL SUNIL TIWARI , PANNA LAL SHARMA

VS STATE

HIGH COURT OF DELHI
16 DECEMBER, 2017 REGISTRAR (LISTING)

1111111717



18.12.2017 FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.
23. O.M.P. (T) (COMM.) 106/2017 D.K. GUPTA & ANR. SHASHANK GARG, AAKANSHA KAUL,
I.A. 14824/2017 Vs. RENU MUNJAL ASHISH VIRMANI, SANJEEV NARULA,

AJAY SONDHI
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